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INVITATION OF QUOTATION

Quotation in sealed cover are invited from intending Law Books publisher/sellers for supply of
Law Books of Central and Odisha publication with latest edition (a list of Books containing 4 pages is
enclosed herewith) for use of the L.R’ s Library. The firm should clearly state the total discount in
percentage on the Law Books and send the same so as to reach before the undersigned on
27.12.2024 within official time . Any quotation received beyond the stipulated date, time and
without an undertaking in prescribed form shall not be entertained. The Law Books are to be
supplied to this Department located at the Lokaseva Bhawan Building with the quoted price. No
extra transportation charge shall be entertained. The successful Law Books publishers/sellers are
required to supply the number of books as mentioned against each law books with up to date edition
(but not up to date reprint) within 30(thirty) days from the date of receipt of the supply order. The
firm shall submit an undertaking as ready and willing to supply all Books (as per list). The selected
firm if fails to supply the Books as per order within the stipulated time, the said order will be
cancelled automatically. All book suppliers/firms are requested to mention the words
“Quotation Confidential”, on the sealed envelop containing quotation in bold letter.

The authority reserves the right to reject even the lowest quotation without assigning
any reason thereof.

All Book suppliers are requested to send The Quotation with Publisher name, MRP
price , Serial no of books as mentioned in the list along with Discount Percentage

Si.

Author/Publisher/ Book MRP Discount Rate | Offered

no Edition Year

Name

Price/Discounted Price

1. All books shall be in their respective serial number as in the given list, if any book is
unavailable, NA should be mentioned against that book without skipping or alternating
serial numbers.

2. All books shall be accordingly to the given list with same publication, Author & Edition, if
any Book supplier/Seller give their own publication instead of the prescribed list their

quotation is liable to Rejection.
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Under Secretary to Govt.

Memo No. |i H:fz /L, Date. 13 DEC 20%

Copy forwarded to :-
1.Notice Board Of The Department.

2.Website Of The Law Department.



3.0disha Law Review, High Court Square, Cuttack-753002

4.The Law House, Raja Bagicha, po-Telenga Bazar, Cuttack-753009

5.The Law House, A/, Station Square, Kharvela Nagar, Bhubaneswar-751001

6.0.J.R Publishing company At- Sarvodayapur, Raja Bagicha, po- Telenga Bazar, Cuttack-9
7. Kalinga Law House, 89, Kharvela Nagar, unit-3, Bhubaneswar-751001

8.cuttack law times,Nimchauri,Highcourt road,Cuttack-753002

9.Lingaraj Law Books ,Krushnachandra pur,Trisulia Chowk,Barang,pin-754005

10.Legal Associates,High Court Front,Cuttack-753002

11.The Legal Miscellany,High court Square,chandinchowk,Cuttack-753002

12.Cuttack Law House,Chandinchowk,Cuttack-753002
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Under Secretary to Govt.

Undertaking
m/s. undertakes to supply the books as per supply order within the
stipulated time in the said order in whole and not in part, failing whit;h the supply order shall be
cancelled.

Signature
Authorise representative of the firm



LIST OF THE LAW BOOKS FOR LRUS LIBRARY

Sl. Ne. Name of the Name of the Books Set of the
Authors/Publishers Books
1 Lexis Nexis Arbitration and concilation Act , 996 commentary latest Edition 1
2 Professional Arbitration and concilation Act ,1996( Bare act ) latest Edition 2
3 Professional Ancient Monument and Archiological sites and Remains Act,1958 (Bare Act) 2024 Edn 2
4 Professional The Advocate Act,1961 and Advocate welfare Fund Act ,2001 (Bare Act) 2024 Edn 2
5 Professional The Aadhar Act,2016 (Bare Act) 2024 Edn 2
6 Professional The Bharatiya Sakhya Adhiniyar1,2023 (Bare Act) 2024 -2025Edn 3
7 Professional The Bharatiya Nagarika Suraksha Sanhita ,2023 (Bare Act) 2024-2025 Edn 3
8 Professional The Bharatiya Nyaya Sanhita ,2023 (Bare Act) 2024-2025 Edn 3
9 Justice Khastg:ri The Bharatiya Sakhya Adhiniyar1,2023 Commentary latest Edn 2
10 (Justice Khastg'ri The Bharatiya Nagarika Suraksha Sanhita ,2023 Commentary,Latest Edn 2
11 Justice Khastgiri The Bharatiya Nyaya Sanhita ,2023 Commentary,Latest Edn 2
12 Professional The commision of Enquiry Act ,1952 (Bare Act) 2024 Edn 2
13 Professional Civii Court Act (Bare Act) Latest or 2024 Edn 2
14 Professional COFEPUSA Act 1974 (Bare Act; 202+t Edn 2
15 Nabhi's Publication Central PWD Code 2024 Ecn 2
16 Professional Commercizi Court ,Commercial Division and Commercial Appellate division of high court Act2015 2
(Bare Act) 2024 edn _
17 Professional’ Contempt of Court Act (Bare Act) 2024 2
18 OLR OCS CCA Rule With CCR {Bare Act ) 2024 Edn 2
1S The Law House Cdisha Court Fee Manual ( Bare Act } 2024 Edn 2
20 Lexis Nexis The Coramision for Protection of Chiid life Act.2005 ( Bare Act) 2024 Edn 2
21 The Law House The Odisha Consolidation o Holding and Preventation of Fragmantation Land Act and Rule (Bare 2
Act) 2024 =dn
22 The Law Housa

Cdisha Right to Public Service A:t,2012 Bare 2024 Edn




23 EBC Supreme Court on Deeds anc Documents (5. Malik) 1
24 Professional Intelectual Property Law Latest Edn 20235 2
25 Delhi Law House Commentary on The Indian Easenents Act,1882 and Licences by Sanjiva Row,2022 1
26 Lexis Nexis Essential Commodities Act (Bare Act) 2024 2
27 EBC Employees compensation Act,1923 ( Bare Act) 2024 Edn 2
28 Professional Environment Protection Act 1986 with Allied Rule (Bare Act) 2024 Edn 2
29 Professional Central Excise Manual (Bare Act ) 2024 Edn 2
30 Professional Electricity Act,2003 (Bare Act) 2024 Edn 2
31 Professional The Family court Act,1984 (Bare Act ) 2024 Edn 2
32 Universal General Clauses Act,1897 (Bare Act) ,2024 Edn 2
33 Swamy's Central General Financial Rule ,2017 by Swamy ,Brinda ,Sanjeev ,2024 Edn 2
34 OLR/ Kalinga _aw House  |Odisha Genera! Financial Rule,2024 2
33 OLR/ Kalinga Law House  |Odisha Government Servant Conduct Rule ,2024 2
36 Legal >wwo.owm$m GRCO (Civil) & GRCO (Criminal) ,2024 Edn 1
37 Universal The payment of Gratuity Act,1972 (Bare Act) 2024 Edn 2
38 OLR Odisha High Court Yearly Digest of 2022 & 2023 1
39 OLR Odisha High court Rules ,2024 1
40 OLR Hindu Religious Endowment Manual 2024 2
41 Professional Hindu Succession Act with Rule 2024 (Bare act ) 2
42 Professional Hindu Marriage Act (Bare Act ) 2024 1Zdn 2
43 Professional Hindu Adcption and Maintainance ( Bare Act) 2024 2
44 Professional Protection uw Fuman Right (Bare Act) 2024 2
45 Professional Industrial Dispute Act,1947 (Barc Act) 2024 Edn 2
46 Professional Informaticn Tachnology Act ,2000 (Eare Act) 2024 Edn 2
47 OLR Odisha Jail Manual 2024 1
48 OLR The Juvenile Justice ( C&P) Act 2015 (Bare Act) 2024 Edn 2




49 Professional The Juvenile Justice ( P & C ) Act ,2000 ( Bare Act) 2
50 The Law House/CLH/OLR Odisha Land Acquisition Manual 202: Edn 2
51 The Law House Odisha Local Laws (Vol-14 to End)with content booklet by Dr.Arijit Posayat 1
52 Professional Motor Vehicle Act 1988 (Bare Act ) 2024 Edn With Rule 2
53 Professional The Central Motor Vehicle Act 1989 (Bare Act) 2024 Edn with Rule 2
54 Professional The Maternity Benefit Act ,1961 (Bare Act) 2024 Edn 2
55 Professional Muslim Law ( Bare Act) 2024 Edn 2
56 Professional Maintenance and Welfare of Parents and Senior citizen Act ,2007 (Bare Act)2024 2
57 OLR Noting and Drafting in Odish Govt Offices 2
58 Professional Official Language Act,1963 (Bare Act) 2024 Edn 2
59 Professional Official Secret Act, 1923 ( Bare Act ) 2024 Edn 2 «
60 Professional Prevention of Cruelty to Anial Act,1960 ( Bare Act ) 2024 Edn 2
61 Professional Prevention of Corruption Act, 1988 (Bare Act) 2024 Edn 2
62 Delhi Law House Prevention of Corruption Act,1988 (Commentary) 2024 Edn by Malik 1
63 Kalinga Law House Odisha Pension Rules ,2024 , 1
64 OLR Odisha Pensions Rule,2024. latest edition 1
65 OLR Odisha Police Manual 2024 Edn l
66 OLR Pocso Act 2012 ( Bare Act) 2024 Edn 1
67 The Law House The Odisha Prevention of Land Encrochment Manual ,2024 Edn 2
68 professional RFCTLAR & R Act,2013 (Bare Act) 2024 Edn 2
69 professional Right to Information Act 2005 (Bare Act) 2024 Edn 2
70 OLR The Odishe RealEstate Manual ,2024 Edn 2
71 professional Representation of People Act 1950 ( Bare Act ) 2024 Edn 2
72 The Law House Gdisha Survey and Settlement 2024 Edn 2
73 The Law House Odisha Service Code 2
74 The Law House Odisha Sale Tax Act and Rule 2024 Edn
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The Law Hous2

Odisha Zilla Parisad Manual ,2024 Edn

76 The Law House Odisha Stamp Manual 2024 Edn

77 EBC Supreme Court Yearly Digest 2023

78 AR AIR Supplementary 2016

79 professional Specific Relief Act ,1963 (Bare Act)2024 Edn

80 professional The Sc & St ( Prevention of Attrocity Act)1989 (Bare Act)2024 Edn

81 professional The Sexual Harrasment of Women at Work Place(Prevention , Prohibition & Redressal)Act ,2013 (

Bare Act ) 2024 Edn

82 professional The Special Marriage Act,1954 ( Bare Act) 2024 Edn

83 professional The Indian Stmp Act,1899 (Bare Act ) 2024 Edn

84 professional Wild Life Protection Act,1972 ( Bare Act) 2024 Edn

85 professional Womens Law (Bare Act) 2024 Edn

86 professional Insolvency and Bankruptcy Act,2019 ( Bare Act ) 2024 Edn

87 Lexis Nexis Modis A Text Book Of Medical Jurispundance and Toxicology 28 th edn

88 ' Law Rwilating to Narcotic Drug & Psychotropic Substances 2023 Edn
Taxmann's

89 professional Trade Union Act ,1926(Bare Act) 2024 edn

90 EB.C Prohibition of Child Marriage Act (Bare Act) 2006, 2024-25 Edn

91 Lexis Nexis Mulla Hindu Law ,25 th Edn 2024

92 professional The Constitution Of India (Bare )2025 edn

93 Ajanta Ajanta English Odia Dictionary

94 Sabda Sindhu ( Odia -Odia) Dictionary by Natabara Satapathy

95 The Law House OCS (CCA)Rule 1962 With CCR (Commentary)

96 Arms Act ,1959 (Bare Act) 2024 Edn

professional




